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From

To,

Shri SaPtarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri litu Mani Barman,

District & Sessions Judge,

Goalpara.

Casual leave.

Letter No. DJG/5714 Dated 29.11'2023

NO. HC.Vrr-38/ 2022 / 117?0 /A

u,\
Dated Guwahati, the 01 

'December' 2023

Sub:-

Ref:

Sir,

with reference to the above, I am directed to inform you that you have been

granted casual leave on LL.tz.zozg and L2.L2,2o23, alongwith station leave

permission, with the official vehicle, at own cost, from the morning of to'L2'2O23

tiil the morning of L3.L2.2023. The Additionar District & sessions Judge, Goalpara and in his

absence, the Civil Judge & Assistant Sessions Judge, Goalpara, in her absence' the Chief

JudiciarMagistrate,Goarpara,andinhisabsence,thein-chargecJM,Goalparawillremainin

charge of your Court and Office in your absence'

Yours faithfullY,

Memo No. HC.VII-38 '022 r 1721'A' dated Oa \fz\

gLl-
JT. REGTSTRAR (VTGTLANCE\

23
Copy to:

( The Project Manager, Gauhati High Coutt'


